
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

OA. No. 635/2002

New Ddli! tMs the 28^^" day of September. 2007

Ho.ii'i>le Mr. Jmtk& iVlR^iffiaeliaadraiij Vice Clialrmtiii (.3)
FIoii'Me Mrs. Cliitra Clioprs, Member (A)

1. SM aVL. Malliofcra, Siipendsor (Pusliiifffi iti)•'

2. SM Vijaj/ Kimar, Siipemsor (Dan Unit)

3. Skri Vina}^ Kumar Jmn, Supemsor (Russian Unit)
External Semce Di\'ision, Al India Radio, -
Parliament Street, New Delhi- 110001

(B}'̂ A_dvocate SMB.t>.Mainee)
..AppHcants

y VERSUS
• Union of India Tliroiigii:

1. Tlie Secretar}^,
Mioisti}? of Information & Broadcasting,
Shastri BJiawan, New Delhi.

2. The Director Generd, All India Radio,
Afcaslwani Bhavan, Sans-ad Marg,
New Delhi.

The Director,
External Ser^^ces Division, All India Radio,
Sansad Marg, New DeBii.

4. Dr. SajjadRizvi,
Convenor, Association tJPSC,
New Dellii,.

5. SM Devifca Moklian,
Indian Broadcasting (Progranmie) Semce,
Al India Radio, New Delhi.

6. Progiainme Staff Association of AH India
Radio.and Doordnrshan (Regd.),
Tliroiigh ; Its Generd Secretary- Sh..Sanja5^ Aganv£^,
Room No. 404, Akashvani Bhawan,
ParHajment Street, New Dellii.
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7. Ms. AflcaPatliak,
Director, Mr. R.D.Upadiiyaj^a,
R/o 2-C, Apartments,
Sector -13, Roliirfi, Delhi-110005

..Respondents
(By Advocate Shri S.M.Aiif, Sli.S.Y. ICliaii &

Sh.Sliislier Singh proxy for Sh. A^hwani Bhardwaj)

ORDER CORAL-t

( HopJMe ^If. Jiistke M, Vice Chmmmn (J) ;

It is submitted by Sliii. B.S.Mahiee, counsel for appHcant that he has

been instructed to withdraw tiiis petition since reheis prayed for have

already been grsited. Accordingly, this OA is dismissed as withdrawn.
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(Mrs. CMtra CliopFa) (iVlRaiimeliiiiidmii)
Member (A) Vice Clmkmmi (.1) '
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